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position because those who have ob­
tained raw-material from the stock­
yards will not come within that. Al­
location for Madhya Pradesh for the 
year 1979-80 was 5.75 lakh tonnes.
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SHRI  PRANAB  MUKHERJEE: 
Receipt will  be 4.5 lakh  tonnes. 
When we make the allocation  the 
formula is past off-take plus capacity 
divided by two. Full entitlement  is 
not met if total production does not 
take place.
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SHRI  PRANAB  MUKHERJEE 

The hon. Member is well aware that 
already we have taken care of  the 
exporting units and their lull requi­
rements are met.  Last year,  their 
requirement was 3.5 lakh tonnes and 
100 per cent availability was made to 
them.

SHRI KAMAL NATH \ Sir, it is 
being stated in Government  prono­
uncements that the basis of allocation 
of steel is past off-take and past pro­
duction.  While this may be  quite 
rational it is likely that some of  the 
units which have got an  allocation 
on this basis suffer from production 
constraints like power shortage etc. 
and consequently  they have t0 sell 
their allocation in the black-market.

I would like to know from the hon. 
Minister whether he is aware of this 
anomaly in the allocation system and

whether the concept of ability  to 
consume will be considered by him 
as one of the criteria for allocation.

SHRI PRANAB MUKHERJEE: Sir, 
there may be economic rationality in 
the suggestion of the hon.  Member 
but the hon. Member would appre­
ciate the difficulties in implementa­
tion. It is true that if we can give to 
those units which can utilise it fully 
it will help us but at the same there 
may arise questions of discrimination 
and also from the administrative point 
of view it would be really difficult to 
implement it. Therefore, the answer 
lies in having more availability. The 
hon  Member  would  appreciate 
that  we are trying  to increase 

Production. Some important has taken 
place  and,  I  hope,  this  year 
may not face the crisis faced last year.

Sir, I would like to clarify one more 
point.  The figure which I gave ear­
lier was the all-India figure. In res­
pect of Madhya Pradesh the figure of
allocation would be 21,300 tonnes and 
actua] despacho.j 11,305 tonnes.
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SHRI  PRANAB  MUKHERJEE: 

This figure is up to January. I have 
not got the present  three  month’s 

figure. But I have already given you 
the figure of total allocation for 12 
months. That I have already given.
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THE MINISTER OF  COMMERCE 
AND STEEL AND MINES  (SHRI 
PRANAB MUKHERJEE):  (a) to
(d):  A Statement is laid on  the
Table of the House.

Statement

Aroji-Production of Steel, Rounds of 
Small Diameter

(a) It is true that the production 
■of steel rounds of small  diameters 
from the integrated steel plants forms 
a very small proportion of the total 
production of such rounds, the balance 
coming mainly from re-rollers.

(b) Billets are already allowed for 
import in the Import Policy for 1980- 
81 and it was open to the actual users, 
including State Electricity Boards to 
avail themselves of this provision.

(c) There is at present no control 
over the prices of such steel products 
produced by the  integrated  steel 
plants as well as  the  re-rollers. 
There is also no control over  the 
price of the billets supplied by Steel 
Authority of India Limited. Govern­
ment do not consider it necessary to 
reserve (“received” appears  to  be 
a typographical error) a part of  the 
production, as suggested.

(d) SAIL plants are not designed to 
produce special tapered sections.  So 
far as rolled steel joints ("joints” ap­
pears to be a typographical error) 
are concerned, these are distributed 
among the various consuming sectors 
including Electricity  Boards;  who 
form one of the priority sectors for 
the supply of steel.
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SHRI  PRANAB  MUKHERJEE:
These are demands coming  mostly 
from re-rollers and the main integra­
ted steel producers. As I have men­
tioned to you earlier we are not in a 
position to provide the feed materials 
to these re-rolling mills.  It is  not 
possible to improve the supply posi­
tion, because, that too depends upon 
the total availability of materials.
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SHRI  PRANAB  MUKHERJEE: 

Regarding  the quantum of  import, 
this figure is not available with me 
just now. As 1 said, it js not a ques­
tion of adding to the capacity. It is 
a question of utilisation of the capa­
city.  The hon. Member is aware of 
the position.  We have the capacity 
to produce 7 million tonnes of sale­
able steel. But, during the la-t year, 
we could produce only 4.74 million 
tonnes.  That was  because of  the 
non-availability of power and also 
certain other essential inputs which 
were needed.  When the power posi­
tion started improving, from  the 
monthly average 319,000 tonnes  of 
production upto  September,  the 
production later had gone up to 450 
to 500 thousand tonnes.  It all de­
pends, to what extent we can utilise 
the capacity which has already been 
created.

Loss o„ Account of currency dealings 
in Hong Kong Branch of India Over­

seas Bank  ■>.  «-

*671 SHRI DHARAM DASS 
SHASTRIrt 

SHRI R. P. YADAV:

Will the Minister of FINANCE be 
pleased to state:

(a) whether there was any big loss 
on account of currency dealings  in 
Hong Kong Branch of India Overseas 
Bank resulting in a big loss to our 
country;

(b) if so, the quantum of loss and 
the details thereof; and

(c) what is the action taken against 
the culprits to prevent future specu­
lation?

THE DEPUTY MINISTER  IN 
THE MINISTRY  OF  FINANCE 
(SHRI MAGANBHAI BAROT):  (a)
to (c); Indian Overseas Bank  has 
reported of it having suffered certain

losses on some foreign exchange ope­
rations undertaken at its Hong Kog 
Branch during the year 1980.  The 
quantum of losses suffered, the res­
ponsibility of the officials  involved 
and the adequacy of the controlling 
system are being investigted by the 
bank and the Reserve Bank of India.
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THE MINISTER  OF  FINANCE 
(SHRI R. VENKATARAMAN):  Sir.
there is a difference between a pub­
lic statement and a statement by a 
Minister.  We have got to be very 
correct in the information which we 
give and unless we are able to give 
correct information, we cannot hazard 
gueses. That is why you will find a 
certain hesitancy in our giving  the 
answers because we are not yet fully 
sure of the facts and figures.  Since 
the hon. Member has asked, I will 
now give it to the House. There ar*




